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R.8under Singh.

G.Nageswara Rao. 7
e+ Applicants.
and : * '

Union of India,
rep. by 1lts Secretary,
Ministry of Home Dept, of Personnel Affairs,
Nerth Block, Hew elhi.,

Tnion Public Service Commission,
New Ielhi, rep. by its Secretary, ~

3. 8tate of A.P,, rep. by its
Chief secretary to Govt., -
Secretariat BUlldlnGS;'//
Saifabdd, Hyderabad, ©
. Respondents.

For the Applicants: Mr, I,V.S.Rac, Advocate -

For the Respondents: Mr,N,R.Devraj, Sr,CGSC. for Re1&2,

!//;

for R.3: Mr.N.Rejeswar Rao, Advocate for Mr.D. Panduranga Reddy, _~

Spl. Counsel for A.P.Govt,

CORAMs
THE EON'BLE Mi,A.B,GORTHY MEMBER(AENN)

AND
THE HOW'BLE MR.T.CHANDRASEKHAR REDDY ¢ ME: BER{JUDL)
The Tribunal made the following Order:-
When this case came up for hearing con 7-6-93

‘and 9-6-93 neither the applicants nor their counsel was present,
Bven today none for the applicant. In view of this position

Deputy Regis%f%EbJ) ‘

O.A. 1lg diemissed for default. _- .

To
l. The Secretary, Ministry of Home, Dept, of PErsonnel Affairs,
Union of India, North Block, New Delhi. -~
2. The Secretary, U.F.S.C. Hew Delhi, -~

3. The Chief Secretary to‘Govt.,of AJFP. Secretariat Buildings,
Salfabad, Hyd." ,

4, One copy to Mr,N.R.Bevraj, 8r,CGSC. Cal.Hyd, - (,/7

5. One copy to Mr.n.Panduranga Reddy. Spl.CounseI for A.P.Govt, CaT

Sa): e ¢ to my 1T v g Reo, , -
6. One c:g‘:ge COpY. 7 a-(}\“(’(%= Cﬂ"‘i'*b’*[.“-""
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IN THE CENTRAL' tD”ImleRATIVE 1
PYDERABAD BENCH AT HYEERABPN’”

Y

STTCE V.NEELADRI Ri.
VICE CHEIRMAN

THE HON'ELE MB.

ND

-
THE HON!BLE MK.A.B.GORTY : MEMBER(AD)
R - ¢
AND ‘L,—'”‘::'*
THE HOM'BLE MR.T,CHANDRASEKMAR REDLY

MEMBELR{J) -

AND
THE HOW'BLE/MR.P.T,TIRUVENGADAM :M(A)
Dated :+ N\ ~b .1093

ORDER/ FHBOMEN Tt

Dismilssed _
Dismilased as withdrawn
Diemissed for defaultf——"
| ' Fejoevedl Orderad”
* | ' No order as to costs.
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